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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH, GIJWAHATI. 

O.A. No. 292 of 2006 

DATE OF DECISION 04.12.2006 

Shri Chandra Sekhar Hazarika 
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Mr. Y. S.Mannan 

•••••••••••;•............................................ Senior Advocate for the 
Applicant/B. 
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..........................................................,........., R_e sp c.iide nt 1' 

Mr. Man ula Das, Addi . C . G. S . C 
... ...... ...... ,................ ........ e................. Jcirc!at e fr the 

Re sponderits 

THE HON 13L E MR. K. V. SACHI DAIThNDAN, VICE CHAI RMN 
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Whether to be referred to the Reporter or not? 	Y,Ø/No 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH. 

Original Application No. 292 of 2006. 

Date of Order This the 4Th  Day of December, 2006. 

THE HON'BLE MR R.V.SACHIDANANDAN, VICE CHAIRMAN. 

Shri Chanclra Sekhar Hazarika, 
Son of late Tuileswar Hzarika, 
Resident of Milan Nagar, 
P.O. C.R. Building 
Dibrugarh-786 003. 	 ... Applicant 

By Advocate Mr Y.S. Mannan 

- Versus - 

Unionoflndia, 
represented by the Director General of Posts, 
Government of India, 
Ministry of Communications & InfOrmation Technology, 
Department of Posts, 
Dak Bhawan, Sansad Marg, 
New Delhi. 

The Chief Postmaster General, 
Assam Circle, Mcghdoot Bha wan, 
Guwahati- 1. 

The Superintendent of Post Offices, 
Dibrugarh Division, 
Dibrugarh-786 001. 

Sri Prasanta Kumir Das, 
Postal Assistant, 
Office of the S.S. Post, 
Assam Circle, 3rd  Floor, 
Meghdoot Bhawan, Guwahati- 1. 

By Mrs ManJula Das, Addll.C.G.S.0 

Respondents 

ORDBR 

Kv.sAcmDAhmMN V.C) 

The applicant who is a Postal Assistant in the 

department of Post, Dihrugarh has applied for the inspectors 



I 
examination in the year 2005 and by Annexure-B letter dated 

26.5.2005 he was declared selected on merit and in the SC quota. 

The vacancy for the said post as reflected in page 19 of the O.A. one 

for SC and no ST. His selection was reiterated vide Annexure-E 

letter dated 18.8.2006 but to his utter surprise the said selection 

was cancelled by the respondents vide Annexure F letter dated 

22.9.2006. The contentIon of the applicant is that though he has 

been given a hail ticket in 2006 examination he dId not appear as 

he has already been selected in the year 2005. He has pleaded that 

one Shri Prasanta Kümar Das has been selected in his place on the 

ST category which was not a declared vacancy as per schedu1e 

Aggrieved by the certain action of the respondents he has filed this 

O.A. seeking the following reliefs. 

To quash the impugned revised list of selected 
candidates for inspector of Post. Offices Examination 
2005 issued vide letter dated. 22.9.06 by the Respondent 
No.1. 
To direct the respondent authorities to appoint the 
applicant in consonance with the order of merit for 
inspector of Post Offices Examination 2005 result 
issued vide letter dated 31.7.06 issued by the 
respondent No.2. 

Heard Mr Y. S. Mannan, learned counsel for the 

applicant and Mrs Manjula Das, learned AddI.C.G.S.0 for the 

respondents. 

When the matter came up for hearing learned counsel 

for the applicant submitted that the applicant has already filed a 

representation dated 23.10.2006 and he is in total darkness about 

the action of the respondents. He further submitted that he will be 

satisfied if a direction is given to respondent No.2 to consider and 
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dispose of the Arinexure-I representation dated 23.1006 within a 

time frame. Learned counsel for the respondents has submitted 

that he has no objection. In the interest of justice this Thbunal 

direct the 2nd respondent or any other competent authority to 

dispose of the above representation within a period of 2 months 

from the date of receipt copy of this order. In the meantime the 

applicant is also directed to forward the copy of the O.A and other 

documents to the 2nd respondents. 

O.A. is disposed of as above In the circumstances no 

order as to costs. 

(K.V.SACHIDANANDAN) 
VICE CHAIRMAN 

10 
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BEFORE THE CENTRAADMTNISTRT1VE 
GUWAHATI BENCH, GUWAHATI 

Original Application No: of 2006 

Sri Chandra Sekhar Hazarika 
APPLICANT 

-VERSUS- 

The Union of India & Ors. 
RESPONDENTS 

I N D E X 
Si. No. PARTICULARS PAGE NO. 

 Application I 	9 
 Verification I 0 
 Annexure -A I 	I 
 Annexure-B 

- 

 Annexure -C 1 
 Annexure -D 1 
 Annexure -E I 
 Annexure -F 
 Annexure -G 020 

 Annexure-H 6I 
 Annexure -I 

Filed By 

S. nnan) 

(J 	Advocate 



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH, GUWAHATI 

Original Application No: of 2006 

SYNOPSIS AND LIST OF DATES 

26 0599 The applicant was appointed as Postal Assistant in the 
Deptt. of Posts, Dibrugarh Circle, Dibrugarh 

03.03.05 Internal Notification notifying Inspector Post Examination, 
2005 

26.05.06 Letter 	annexing 	the 	list 	of 	provisionally 	permitted 
candidates to appear in Examination, 2005. 

17.07.06 Hall Permit issued to the applicant for the Examination, 
2006. 

31.07.06 Result of Departmental Examination for Selection to the 
post of Inspectors Post Examination, 2005. 

18.08.08 Letter from Respondent No.3 informing• the applicant 
about_his_selection_for_appointment. 

22.09.06 Letter issued by the Respondent No. I revising the list of 
earlier_selected_candidates. 

18.10.06 Letter from Respondent No.2 informing cancellation of 
earlier_result_sheet_dated_31.07.06 

19.10.06 Letter from respondent No.3 to the applicant regarding 
recast_of_the_earlier_select_list. 

23.10.06 Representation filed by the applicant. 
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BEFORE THE CENTRAL ADMINISTRATNE TRIBUNAL 

GUWAHATI BENCH, GUWAHATI 

(An application under Section 19 of the Administrative 
Tribunal Act, 1985) 

Original Application No:2 2- of 2006 

IN THE MATTER OF: 

Sri Chandra Sekhar Hazarika 

S.O.- Late Tileswar Hazarika 

Resident of Milan Nagar 

P.O.- C.R. Building 

Dibrugarh -786 003 

Applicant 

-Versus 

The Union of India, Represented 

by the Director General, Govt. of 

India, Ministry of 

Communications and Information 

Technology, Department of Posts, 

Dak Bhavan, Sansad Marg 

New Delhi. 

The Chief Postmaster General, 

Assam Circle, Meghdoot Bhawan 

Guwahati- 1. 

The Superintendent of Posts, 

Dibrugarh Division, 

Dibrugarh -786 001 
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4. Sri Prasanta Kumar Das 

Postal Assistant 

Office of the S.S. Post, 

Assam Circle, 3rd  Floor 

Meghdoot Bhawan, Guwahati- 1 

Respondents 

DETAILS OF THE APPLICATION: 

Particulars of Orders against which this application is 
made: 

The present application is directed against the letter dated 

19.10.06 issued to the applicant by the Respondent No.3 whereby it 

has been informed that the names of the candidates have been recast 

by the Directorate for appointment as Inspectors of Posts Office on the 

basis of results of the IPO's examination, 2005 held on 12th, 13th and 

14th August, 2005 dropping the name of the applicant and bringing in 

Respondent No.4. The said letter has been issued pursuant to the letter 

dated 18.10.06 issued by the Respondent No.2 which in turn was 

issued on the basis of the letter dated 22.09.06 issued by 'the 

Respondent No.1. Vide this application the applicant challenges the 

actions of the respondent authorities in recasting the earlier merit list of 

selected candidates' for appointment as Inspector of Post Offices 

whereby the applicant was selected and placed at Serial No.5 of the 

merit list. 

Jurisdiction of the Tribunal: 
The applicant declares that the subject matter of the 

application is well within the jurisdiction of this Hon'ble Tribunal. 

Limitation 
The applicant further declares that this application is filed 

within the limitation prescribed under Section 21 of the Administrative 

Tribunals Act, 1985. . 



IV. 	Facts of the Case: 

(.1) 	That the applicant is a citizen of India and a permanent 

resident of Milan Nagar, Dibrugarh, in the District if Dibrugarh, 

Assam and as such is entitled to all the rights, privileges and 

protections guaranteed to the citizens of India under the 

Constitution of India and the Laws framed thereunder. 

' 	() 	That 	the applicant is 'presently serving as Postal 

Assistant, in the office of the Post master General, Dibrugarh 

Region, Dibrugarh under the Department of Posts. The applicant 

was initially appointed on 26.05.99 as Postal Assistant in the 

Deptt. of Posts, Dibrugarh Region, Dibrugarh, and has been 

working deligently and without and blemish and to the satisfaction 

of all concerned.  

That the applicant begs to state that the Respondent' 

No.2. issued an internal advertisement dated 03.03.05 for 

examination to the post of Inspector , 2005 to be held . from 

12.08.05 to 14.08.05 as per the calendar of Departmental 

Examination, 2005. Application from eligible candidates 'in 

prescribed proforma were invited latest by 24.03.04. Further it was 

stated that vacancy be announced later on after declaration of the 

result of 2004. 

A copy of internal advertisement ,dated 

03.03.05 is annexed 'herewith and 

marked as Annexure "A". 

That pursuant to the letter dated 03.03.05, 1he applicant 

applied for the said post and the. Respondent No.2 vide its letter 

dated 	26.05.05 enclosed a list of provisionally permitted 

candidates to appear in the Departmental Examination for 

promotion to the cadre of Inspector Posts, 2005 to be held from 

12.08.05 to 14.08.05 as well as notifying the center. 
A copy of letter dated 26.05.05 alongwith 

the list of permitted candidates is 

annexed herewith' and - marked as 

Annexure "B". 

3 
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(. 	
That thereafter the said examination for promotion to the 

cadre of Inspector posts, 2005 was held at the notified date and the 

applicant appeared in the said examination in his 1st chance and 

did very well and was expecting a positive results in his favour. But 

there was a long delay in declaration of the results of the said 

examination, 2005 and the applicant alongwith the Other 

candidates were kept hanging. 

(6) 	That in the meanwhile the internal advertisement or the 

examination for promotion to the cadre of Inspector posts, 2006 

have been issued and dates for the examination was fixed from 

04.08.06 to 06.08.06. The applicant being in the dark about the 

result of the earlier examination, 2005 applied for the same as an 

ardent caution on the ground that if he is not selected in the earlier 

examination, he would be able to take a chance at the present 

examination, 2006. The applicant was also issued the Hall Permit 

on 17.07.06 for appearing in the said Examination, 2006. 

A copy of Hall Permit is annexed 

herewith and marked as Annexure "C". 

That the applicant begs to state that soon after receipt of 

the Hall Permit for •  appearing in the Inspector Posts Examination, 

2006, the results of the earlier examination 2005 was declared 

and was notified by the Respondent No.1 vide its Letter No. 

Staff! 8-1/2005 dated 31.07.06. In the said result in order of merit, 

the applicant have been selected for appointment as Inspector of 

Post Offices and was placed at Serial No 5 as a Scheduled Caste 

candidate. 

A copy of letter dated 3 1.07.06 notifying 

the result of the Inspector Post 

Examination 2005 is annexed herewith 

and marked as Annexure "D". 

1 

(3) 	That the applicant begs to state that on being selected for 

appointment as Inspector of Post Officer, the applicant did not 

appear in the Examination, 2006 for the said post as the same has 

become irrelevant for the applicant on his selection in the 

0 
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Examination, 2005. Further 	the applicant was also issued 

a letter dated 18.08.06 by the Respondent No.3 confirming his 

selection for appointment as Inspector of Posts on the basis of the 

Inspector of Post Examination for the year 2005. 

A copy of letter dated 18.08.06 is 

annexed herewith and marked as 

Annexure "E". 

That pursuant to the said letters of selection for 

appointment of the applicant as Inspector of Post, the Respondent 

No.1 issued a letter dated 22.09.06 whereby the names of the 

selected candidates have been revised and to the litter surprise and 

dissatisfaction of the applicant the name of the applicant could not 

find place in the said revised list of selected candidates for the 

Inspector Post Examination, 2005 and was replaced by the 

Respondent No.4 who is a schedule Tribe candidate. It is pertinent 

to mention herein that there is no vàcäncy for Scheduled Tribe 

Candidate. 

A copy of letter dated 22.09.06 alongwiht 

the revised list is annexed herewith and 

marked as Annexure "F". 

(to) 	That thereafter, on the basis of the impugned letter 

dated 22.09.06 issued by the respondent No.1 revising the names 

of selected candidates for Inspector Posts Examination, 2006, the 

Respondent No.2 issued a letter dated 18.10.06 informing the 

cancellation of the earlier result and informing the new list of 

selected candidates. 

A copy of letter dated 18.10.06 is 

annexed herewith and marked as 

Annexure "G". 

(ti.) 	That thereafter, the Respondent No.3 vide letter dated 

19.10.06 informed the applicant that the name of the candidates 

has been recast for appointment as Inspector of Post Offices on the 

basis of Examination held in 2005 and the name of the applicant 

have not found place in the said select list and a new list have ben 

prepared. 

:L 
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A 	copy of letter dated 19.10.06 is 

annexed herewith and marked as 

Annexure "H". 

That the applicant begs to state that the applicant was 

devastated by the said recast of the selection of Inspector Posts in 

Examination, 2005 whereby the applicant's name did not figure. 

Though the applicant was selected for appointment in the said 

post when the results were declared, but the name of the applicant 

did not figure in the said list after revision and substituted by 

Respondent No.4 who is a Scheduled Tribe candidate. Because of 

the selection of the applicant in the Examination, 2005 the 

applicant did not appear in the examination, 2006 even though he 

•  was eligible and received his Hall Permit. Immediately thereafter 

the applicant filed a representation incorporating his grievances 

before the Respondent No.2 on 23.10.06 and also to respondent 

No.1. But till date the applicant, have not received an 

communicated in this regard from either Respondent No.1 or 

Respondent No.2. 

A copy of representation of the applicant 

is annexed herewith and marked as 

Annexure "I". 

(J) 	That being highly aggrieved by the impugned action of the 

respondent authorities in dropping the name of the applicant from 

the merit list for selection for appointment as Inspector of Post 

Offices on the basis of Inspector of Post Offices Examination, 2005 

and inserting the name of Respondent No.4, the applicant has 

approached this Hon'ble Tribunal by way of the instant application 

for redressal of his grievances. 

V. 	Grounds of Relief with Legal Provision:• 
For that the Respondent authorities have made menifest 

error in revising the list of selected candidates on the basis 

of Inspector Posts Offices Examination, 2005 dropping the 

name of the applicant. 
For that, the respondent authoritieshave acted in a most 

illegal, arbitrary and malafide manner against the 

OW/1 - 
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applicant in as much 	as the applicant have 

been duly selected for appointment in the post of 

Inspector and mad to suffer ever though there is no fault 

on the part of the applicant. - 

For that due to revision of the list of selected candidates 

for Inspector Posts Examination, 2005, the applicant could 

not appear in the said Examination, 2006 as a result of 

which he has lost 2 precious years of his career including 

training period which cannot be regained by any means. 

For that, the backlog vacancy (Scheduled Caste) of the year 

2004 ),  is still lying vacant and under Reference Deptt. of 

Posts & Telegraphs, Office Memorandum No. 360 12/2/96 

Estt.(Res.) Dated 02.07.97, the reserved vacancies are to be 

determined afresh on the basis of post-based revised 

rosters and to be carried forward for future adjustments. 

As such if the 'backlog vacancy would have been brought 

forward, it would have created another vacancy for the 

Scheduled Caste' and the applicant could have been 

accommodated in the said vacancy. 

For that, the number of vacancies have been notified to be 

five with 4 vacancies for other castes and one vacancy for 

Scheduled Caste. No vacancy have been notified for 

Scheduled Tribes. Ironically in the revised Select List one 

Sri Prasanta Kumar Das (Respondent No.4) was named in 

the Select list against Scheduled Tribe vacancy which is 

non-existent in place of the applicant. 

For that the applicant was selected in the order of merit for 

appointment as inspector of Post Offices on the basis of his 

performance shown in the results of the Inspector of Post 

• , Offices Examination , 2005 as a Scheduled Caste 

candidate . But in the revised list of selected candidates 

the name of the petitioner did not figure and replace by one 

Sri Prasanta Kumar Das, a Scheduled Tribe candidate and 

Sri Kumar Ranjan Roy have been placed as Scheduled 

Caste candidate who was earlier ,in other caste category. 

Under the above situation the applicant have to suffer for 

no fault in his part and have lost 2 precious years of his 

career. 

0 
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For that, due to the 	delay in declaring the 

results, the applicant also received his Hall Permit for the 

said Examination, 2006 but due to his selection, he 

refrained from sitting in the examination, 2006. Therefore, 

revising the Select List of Examination, 2005 just after the 

examination of 2006 have illegally deprived the applicant 

by the respondent authorities which will have adverse 

ramification to the career of the applicant. 

For that, the applicant has astrong prima-facie case in his 

favour. The applicant shall suffer irreparable loss and 

injury if the Respondent Authorities are not directed to 

consider the case of the applicant for appointment to the 

post of Inspector of Post Offices in view of his selection for 

the said post as well as granting all benefits.attached to the 

said post and quash the letter dated 22.09.06 revising the 

earlier select list dated 31.07.06. 	- 

For that, the applicant has demanded justice which has 

been denied to him. 

U) 	For that this application has been filed bonafide and for 

the ends of-justice. 

Details of Remedies Exhausted: 
That the applicant declares that he has no other alternative 

and efficacious remedy available to him except by way of this instant 

application. 

Matters not previously filed or• pending with any other 
Court: 

That the applicant declares that no sich writ petition or. 

suits has been filed regarding the matter in respect of which this 

application has been made, before any Court or any other authority or 

any other Efench of the Tribunal or any such application, writ petition 

or suits pending before anyof them. 

Relief's Sought For: 
In the premises aforesaid the applicant humbly prays that 

your Lordship would be pleased to admit this application, call for the 

records and issue a notice to the respondents to show cause as to why 

the relief sought for by the applicant shall not be granted and after 
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hearing the parties and on cause or causes that may be shown, be 

plead to grant the following relief: 

To quash the impugned revised list of selected candidates 

for Inspector of Post Offices Examination, 2005 issued vide 

letter dated 22.09.06 by the Respondent No.1 

To direct the respondent authorities to appoint the 

applicant in consonance with the order of merit for 

Inspector of Post Offices Examination, 2005 result issued 

vide letter dated 31.07.06 issued by the respondent No.2. 

Any other relief or reliefs to which the applicant is entitled 

to, under the facts and circumstances of the case, as may 

be deemed fit and proper by this Hon'ble Tribunal. 

Cost of the application. 

IX. 	Particulars of the IPO: 
IPO No.: 	Z-qS C, C1 

Date of Issue: 	' o 
Issued from: 

Payable at: 

X. 	Details of Enclosures: 
As already stated in the Index. 

0~1 
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VERIFICATION 

I, Sri Chandra Sekhar Hazarika, Son of Late Tileswar 

Hazarika, aged about .&. years, resident of Viii- Milan Nagar, 

Dibrugarh, in the district of Dibrugarh (Assam), do hereby solemnly 

affirm and verify that I am the applicant in this instant application 

and as such I am fully conversant about the facts and circumstances' of 

the case. The statements made in this affidavit and in paragraphs 

.... ................... of the 	petition are true to my 

knowledge and those made in paragraphs 	... tP.-.....being 

- ' matters of records are true to my information derived therefrom which I 

believe to be true and I have not suppressed any material facts. 

And I signed this verification on this the . .L..... day of 

2006 at Guwahati. 

cx 
Signature of the Applicant 
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'H 
OlF10E OF•'•I' 1-I.E CHIEF POSTMAS'I'ER GENERAL 

ASSAM CIRCLE::GUWA1-1A1I - 781 001 

DEPARTMENT OF POSTS::INDIA 

Dated at Guwahati the March 3, 2005 
'No.Staff/8- 1/2005 

To 

/1. . 
The PMG, Dibrugarh. 
The Director, PTC, Guwahati. 
The Director of Accounts (P), Guwahati. 

4-5. 	The Supdt. NESD/PSD, Guwahati. 
The Manager, MIMS, Guwahati. 
The Ex.-Engifleer, PCD, Guwahati. 

8-18. All Divisional Heads (P0 & RMS) in Assaiti Circle 

Sub:- Inspector posts ExaminatiOn, 2005 to te held from 12.08.05 to 14,08.05. 

Ref:- CO/Guwahati letter No.Staff/8-3/2004 dated 18.01.2005. 

The Examination for promotion to the cadre of Inspector pOsts for_the year 2005 i's 

'scheduled to be held from 12.08.2005 to 14.0,2005 as 	rclendarofm 

ExaminatiOn, 2005. 

The application from the eligible candidates in the prescribed proforina may kindly be 
obtained latest by 24.3.2005 and forwarded to Circle Office dully verified and 
recommended/not recommended on or before 8.04.2005 positively. Two copies of signed and 
attested pass port size photographs .of:the applicant may also be obtained and send along with., 
the comparative list of the candidates. The crucial date for determining the age and length of 
service will be as on 1.7.2005. Thp number of chances availing by the candidates may kindly be 
verified and noted wiile recommending the official. 

Vacancy position of Inspector posts cadre, 2005 will be announced later on after the 
declaration of the result of 2004. 

A.P.Mtaff) 
0/o the Chief Postmaster General 

- 
Assam Circle, Guwahati —781 001 

Copy to 
•i. 	The fficerin-charge, P&T Admn. Cell, APS Centre, Kamptee C/O 56 APO for 

• . 
	 information. 

2. 	All Group 0.
fficers CO/Guwahati. 

.. c.  
... 	 .. 

'.,.... 	
For Chief Py t master General 

. 	
Assam Circle, Guwahati —781 001 

( - 

0 	
f__!,_ . 	•''' 

........ ........................ 
C 

/• 	
..J 

/ 
c.JL' 

K\~Y'  / 



DEPARTMENT OF POSTS.:INDIA 
OFFICE OF THE CHIEF POSTMASTER GENERAL 

ASSAM CIRCLE::GUWAFIATJ 

No.StaffJ8-1/2005 	 Dated at Guwahati the May 26, 2005 

* 	To 

1-2) The SSPOs - Guwahati I Silchar. 
3-9) The SPOs - Nalbari/Dhubri/Tezpqr/Nagaon/Jorht/Dibrugarh/Tinaukia.  

	

10) 	The SSRMJ Gtiwahati. 

	

111) 	The SRMlSilchar. 
12), The PMG / Dibrugarh. 

Departmental Examination for Promotion to the cadre of Inspector posts, 2005 to be held from 
12.8.05 to 14.8.05. 

The list of Provisionally permitted candidates to appear in the above examination is enclosed in 
Annexure 'A' alongwith list of not permitted candidate in Annexure V. 

Hall permits of the permitted candidates are sent herewith for early delivery to the candidates 
concerned. 

The examination will be held centrally at Guwahati Centre. The venue of the examination will be 
intimated by the SSPOs/Guwahati Division, Guwahati (Supervising Officer). 

Any discrepency regarding name, community, No. of chances availing by the candidates if noticed 
may kindly be corrected at your end under intimation to the undersigned. 

13 

Please acknowledge the receipt of this letter. 

nclo: As above. 
A.P ff) 

O/o Chief Postmaster Genera! 
Assam Circle, Guwahati - 781 001 

Copy for information andnecessai-y action to :- 

The Asstt. Director (3eneral(DE), Department of Posts, Dak Bhawan, Sansad Marg, New Delhi-
110001. 
Shri Sukleswar Das, SSPOs/Guwahati and Centre Supervisor. He is requested to intimate the 
venue of the Examination Hall to all concerned under intimation to this office. 
The Officer-in-charge, P&T Adnin. Cell, APS Centre, Kamptee, C/O 56 APO. 
The APS Records, C/O 56 APO. 	 S  
The Officer-in-charge, 2CBPO (Kolkata), C/O 99 APO. 

6, 	The Director, APS(HQ), Northern Command (Udhampur) C/U 56 APO. 
The Director, APS(HQ) Central Command (Lucknow) C/U 56 APO. 
All Sr. Chief PMG/Chief PMG in India. 

Enclo : As above. 

LPT 	 Assam Circle, Guwahati - 781 001 
For Chief Poet aster General 



ANNFXUPE- 

- 	List of permitted candidates to aDDear in Insoector Posts Examination 2005 to be held on 1 ..i 4/s12005 
Si. Name of thecandidate Comm. Name of .No. of Paper Roll No. Centre of Reniarks 

Division chances Answer in Exannation 
availing Hindi  

A(.,ruwahati Division  
 Saroj Kr. Bhattachaxjee OC Guwahati 2 Chance No ASMIIP-01/2005 Guwahati 
 Mrinal Kr. Das SC -do-  -do- ASM!IP-02/2005 do- •.. 

 SubhashLal*ar OC -do- lChance -do- ASMIIP-03/2005 :-do- 
 Santanu Sarniah OC -do- I ,,  Chance -do- ASMJIP-0412005 _-do- 
 Prasanta Kr. Das ST -do- 3 1  Chance -do- ASMJ[P-05/2005 .-d0- - . GiriKanta Deka OBC -do- - 4th  Chance -do- ASMIIP-06/2005 -:do- 
 tSumu.zzamanAhmed MOBC -do- 2 	Chance -do- ASMILP-0712005 -do- 
 Mrityunjoy Chowdhury OC -do- 2nd Chance -do- ASM./IP-0812005 
 Munindra Kr. Bhuyan OBC -do- l Chance -do- ASMIrP-09/2005 -do- 

 SubhasishBlttacharjee OC -do- 2 Chance -do- ASMJIP-1012005  
B. Dibrugarh Divion 	 0 

 .[SutapaBhattcharjee OC I Dibrugarh - 2 	Chance -do- ASM/liP-11/2005 J_Guwahati 
 Mausurnj Mazumder OC [_-do- 4'  Chance -do- ASMIIP-12/2005 -do- 
 Makhan Cit Das SC -do- 4th Chance -do- ASMJ[P- 13/2005 do- 
 Mridul Gocoi 	- OBC -do- 3 Chance -do- ASM/ll?-14/2005 -do-  . 

15 . Man___ddn_Ah_d _jju__1__rn OC -d'- - 3'Chanc -drt ASMf1P-15/200 - -do-  
16. Riit Konwar OBC -do- 2nd_Chance -do- ASMJIP-16/2005 -do-  
1 	. Chandra Sek1r Ha.zarika SC -do- Chance -do- ASMJIP-17/2005 -do--  

_jjyanta Kr.tb SC -do- 1Chance -do- ASMJIP-1812005 -do- 
C. CacharDivisioi  _  Jaysree Bhu.n [OC 	Cachar 1Chance No. [_ASMJIP-1912005 	I Guwahati 

 Gautarn Chai1a OC 	-do- _ 3' Chance -do- ASMiTP-20/2005 7do- .. . 	. 	. _ 
21.jBiswanathDd 	 OC _f -do- 	3 rd  Chance 	-do-[_ASMJIP-21/2005 	-do- 	 .: 

I 

V 



-do- 
-do- 

- 

-do- 
-do- 
-do- 

-. 

	

Guwahati 	. ... 
- -do- 	. -. 

-. 

-do- - 

-do- 
-do- 

________________ 	-. -. 

- 

	

ahati 	. 

------- 

	

Guwahati 	IUii 
-do- 
-do-- 
do- ------.,. 

-do- 
. -do- 

-do- . 	 . 

-do-  
-do-  
-do- ;......... 
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45-i Krishna Puzari 	 .00 
1 Abhijit Mahanta 	 OC 
11  Mlnati Devi Baruah 	OC 
,SwapnaDeka 	 OC 
ji Paresh ChandraDas 	SC 

I 50. Saumitra Goswami 	OC 
51. RanjuSingha 	 OBC 
2. L. Jatindra Singha 	 OC 

I 53. 1 Faiz Uddin ]3arbhuiya 	OC 
54. Apurba Lal Deb 	 OBC 

F55. Pradip Suklabaidya 	SC 
I SudiptaNath 	 OBC 

L PMG/Dibrugarh  
Manoj Nath 	 OBC 
AjitHazarika 	 OC 

i Pronob Kr. Borpatragobain 	OC 
J. Nalbari-Barpeta Division 

Bhabesh Barman 	 OBC 

1 Ajit Rajbongshi 	1 00 
I Ranjit Saika 	 OC 
I Kishor Kr. Talukdar 	SC 

Dilip Kr. Haloi 	SC 
6J'Ma1in Ch. Nath 	 OBC 

Kumar Ranjan Roy 	OC 
M. - Rahim Uddin Ahmed 	OC 

RupTaiukdar 	 OC 
1 RatanRoy 	 00 

-do- 
-do- Chance 
-do- 4th Chance 
-do- i' Chance 
-do- 2d  Chance 

I. 

I. 

a. 

I. 

a. 

S. 

S. 

LI 
a. 

a. 

a. 

-a'.- 

-Sr.- 

-II.- 

'1• 

Chance 
Chance 
Chance 

1g  Chance 
2n, Chance 
1g  Chance 
1 Chance 

Chance 
3 Chance 
nd  Chance 

1 Chance 

1 Chance 
1 Chance 
P Chance 
2 Chance 
2' Chance 
611 Chance 
2nd  Chance 
3 Chance 
4th Chance 

-do- ASM([P-45/2005 
-do- ASMIIP-46/2005 
-do- ASMI]P-47/2005 
-do- ASMJIP -4 8/20o5 
-do- ASMJIP49/2005 

No ASMJIP-50/2005 
-do- ASM/IP-5 1/2005 
-do- ASMJIP-52/2005 
-do- ASMJIP-53/2005 
-do- ASMJ2-54/2005 
-do- ASMJTP-55/2005 
-do- ASMIIP-56/2005 

No 	
] _ASM!IP-57/2005 

-do- ASMiTP-58/2005 
-do- ASMJ]IP-59/2005 

No ASM/IP-60/2005 

-do- •ASMJTP-61/2005 
-do- ASMIIP-62/2005 
-do- ASMJTP-63/2005 
-do- ASM!IIP-64/2005 
-do-- ASMIIP-6512005 
-do- ASM1'JP-66/2005 
-do-- ASMI[P-67/2005 
-do- ASMIIP-68/2005 
-do- ASMJIP-69/2005 
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DEPARTMENT OF POSTS::INDIA 
OFFICE OF THE CHIEF POSTMASTER GENERAL 

ASSAM CIRCLE::GUWAHATI 

[HALL PERNII11 

Inspector Posts Examination 2006 

04.08.06 to 06.08.06 

... 

ASM/IP- 39 /06 

Guwahati 

[To be notified by the SSPOs/Guwahatil 

Shri D. N. Sharma, SSPOs, Guwahati 
Guwahati Division, Guwahati 

Attested by 	O'i9fTO 
Ti 

ASSS'TANT D.fCOR (STAFF) 
(Desigiigfl?tUrf4he 

pr 	I oUGAR.H REGION 
/ [,RU(Rh .T6 001 

Name of Examination 

Date of Examination 

3, 	Name of candidate 

Name of Division/Unit 

Roll No. of tié candidate 

Centre of Examination 

Venue of Examination 

Name & designation of 
the Supervising Officer 

Specimen signature of 
the candidate 

TimA ThblA 
Day/Date Time Paper 

04.08.06 (Friday) 10.00 AM to 1.00 PM Paper-I (without books) 
04.08.06 (Friday) 2.00 PM to 5.00 PM Paper-I  1 (without books) 
05.08.06 (Saturdy_ 10.00 AM to 1.00 PM Paper-Ill (with books) 
05.08.06 (Satut4y)_ 2:00 PM to 5.00 PM Paper-IV (with books) 
06.08.06 (Sunday) 10.00 AM to 1.00 PM Paper-V (without books) 

Contd. c 
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OFFICE OF TILE CF1OSTMJ\STER GENERAL 
1\SS/\M CIRCLE: :GUWJ\I{ATI 

No.Staff/8-1/2005 	 Dated at Guwahati the July 3, 2006 

To 

PMG, Dibrugarh. 
The DirectOr, PTC, Guwahati. 
All Divisional Heads in Assam Circle. 

Subject:- Result of the Departmental Examination for selection to the posts 
of Inspectors of Posts Examination for the year 2005 held on 
131h and 14th August, 2005. 

In pursuance of Directorate. New Delhi letter No.A-34013/l/2006 - DE 

dated 26.7.2006 this is for your information that the following candidates 
of this circle with named arranged in order of merit have been select€d for 
appointment as Inspector of Post Offices on the basis of results of t h e 
Inspector of Post Offices Eaminatiofl 2005 held on 

12th to 14 0 Aug/2006, 

Sl. No. 	Name of the candidate 	Roll No. 

	

1 	Soraj Kr. Bhattacharjee 	AM/IP-01/2005 - 

	

2 	Kumar Ranjan Roy. 	 ASM/IP-66/2005 

	

3 	AnupKSaha .. ___ ASMIIP30/20 

	

4 	Santanu Sarmah 	 - 	

ASM/IP-04/2005 

	

/- 5 	ChandraSekhar HazarikaSO 	ASM/1p17/2005 

A.P. 	(Stff) 
0/0 Chiej/t0stmaSter General 

Assam Circle, Guwahati-781 001 



URL- 

Oepartment of Pasts, india 
Office of the Superintendent, of Posts, Qibrugarft Oivision, 

Dibrugarh-786001. 

To 

) 	Sri Chandra Seithar Hazarika 
P.A. at R.O. Otbrugai1 
Sri Makhan C!). Das 
IPOS (C & PG) DiVisoflai Oflice 
Dibrugarh. 
Sri Mridut Gogol 
P.A. Oivisionaf Office, Oibwgarh 
Md. Manujuddin Ahmed 
P.A. Divisional Office, Dibrugam. 
Sti Fkijit Konwar 
P.A. Divisional Office, Dthrugarh. 

No - -i Aposlaamic th.11 	Dated at Dbruath the 4th August 12006 

Sub.:- Result of. Inspector of Posts Examination for the year 2005 held 
AugustI200 to 14 Auus) 

As communicated by Circle Office, Guwahati Sri Ctandra 
Sekhar HazariIc, PA.. R.O. Dibrugath has been selected for appointment as 
inspector of Posts on the basis inspector of Posts Examination for the year 2005 
held on12 to l4tn Augus 

For Superintendent of Posts 
Oibruçjarh Division, Cthrugari-7e6001. 

- -. 
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I'Iinistiy of ('oinIuIInicatj,iis/ 
I)epa it ui eni of POStS 

Dak I3havan, Sansad I'4aru, 
I'o 

	

	 New Delhi. the 22nd Sepciibcr. 2006 

The Chic I Postmaster General, 
Assain CiITcic, 
Guwahatj - 781001. 

Sub: 	
to the posts of Inspectors of Posts 	JPJ1 .J2liJ 1Jig5. 

Sir. 

am directed to refer to your letter No. Stal08-1/2005 daed 23.08.2006 on the 
above subject and to say that it has been decided to recast the list of Successful 
candidates circulated vide our letter of' even number dated 26th .July, 2006 as a result of 
wrong indication of category against the name of one Shi Kuinar Ranjan Roy at SI No. 
16 in the tabulation sheet furnished by (he Circle vide your letter No. Staff/S.. 1/2005 
dated 28. II .2005,) 

2. 	The names of the candidates and their Roll numbers have been shown iii the 
Anncxure on the basis of information furnished by (lie Circle. En case any mistake in (lie 
names of' the candidates is noticed later on. lie same may nleasc be corrected and the 
corrections may be inimated to this ofilce also. In case later on it is Ibund that any of 
(lie selected caui(Iida(c(s) was not eligible to take the Examination under the existing rules 
or instructions on (lie subject for an' other reasons or in case any mistake is found later 
on with regard to annoulice,)ient of' the result of any candidate for any reason whatsoever, 
his/her name will be deleted from the list of successful candidates, as the case may he. 
This resuR is a1so subject to any change in (lie 11je* 

I It list of selected candidates due to 
future re-totaling and yen flca[ioii of' a iswcr hooks or any reason in accordance with (he 
existing rules and instructions: It may please he noted that no provisional candidate 
should he given appointment Wi (houi rgu Ian 7.a( ion of candidature. 

3. 	It is informed that (lie names oF tue candidates have been arranged in the order of' 
merit showing respective serial number in the merit list. You arc, therefore, requested to 
tx (he Seiiiori ty accordingly. 

4.'l'his SUI)CFSCdCs Directoiatcs let ten ot• C\'CH nuiiihcr dated 26th Jul. 2006. 

\'ouis fuithfiilly, 

-22 \b 
'Babi) 

-  ('opy to 	
l,Stdil( Dfl'ectoI'(;cJIeI.aI(l)E) 

I. 	All l)iI'Qctors, J'o.stal 'l'r:uinhiug (n(rs. 
S!'(;/sI'fl_IJrrt•iiuiii,g "eeiin!. oak Uliavan,Ncw J)ellii-1 I ooöi 	A 'ía liii Ia t iiiu Register,. 	

/ 	• 4 C mird I ik  
two 

I 
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REVISED LJSF OF' SELEC EJ) CANDJDA I ES ON I UE BASIS OF 
INSPECIOR POSJS_LXA1INA I JON, 2005 JIELD ON 121h, 13th & 

141hi AUGUST, 2005 

ASSAM C!RCLE 

OC. SC  ST Total 
No.oi Vacancies 	64 	01 	- 	05 
No. of candidates sctcctccl 	04 : (JI 	- 05 

S.No. J Roll No. w'ith Circiel iidcx Icftcr Name of candidale 
S/Shri 

I. 	_JASM/JP-O 1/2005  Soraj Kr.. Bhattachai1jcc 
ATh4/JP-10/2005 Antp Kr Sh 	- 

 Santunu Saimah 3 ASM/IP-04/2005 
4 ASM/IP-05/2005 -  Piasanta Kr. Das 	(Si) 

Kiiniai__RanjanRoy(SC) 5 ASM/IP-66/200S  



iUb 

Depai tfl 	t L  posts india 
01 hç.of thu_(?f Postm.istci (jenCi al 

1jeirb1c Guwahati-78 I  001 
No.Sta ff18 -  1//2005 	

Dated at Guwahati the October 18, 2006 

,lo 

\-el0StfliaStCr Gcnral. Dibtugarh. 

	

2. 	The Director, PTC, Guwahati. 

	

1. 	AU Divisional Heads in Assrni Circle, 

	

Subject:- 	
Result of the Departmental Examination for selection to the posts of Inspectors of Posts 
Examination for the year 2005 held on 12th, 

13th and 14th August 2005. 

In pursuance of Directorate, New l)elhi letter No.A-340 13/1 /2006-DE dated 22.9.2006 it is 
intimated you that the result of the Inspector Posts ExaminatiOfl 2005 held on 12w , 13" and 14th August 

2005 has been recast by the Diiectorate Now, it is for your information that the following candidates of 
Assam Circle with names arranged in order of merit have been selected for appointment as inspector of 

Post Offlces on the basis of fesu lts  of the Inspector of Post Offices Examination 2005 held on 12 
, 

and I 4th August 2005. This is ill caicellatiofl ot the resulf circulated vide this office letter of even No. 

dated 31 .7.2006. Photo coyof the Directorate letter mentioned above is also enclosed herewith. 

Eiicl : As above. 

Copy to :- 

Slui 

11~~ 
A. 1)O(StaCf) 

O/o Ch.'1stmaster General 
Assam Circle, Guwahati-781 001 

ior information. 
For ChiefPo nitef3efleral 

Assam 	6uwah -781 001 ati  



ANNDORE - Y'.'i 

Department of Posts :: India 
Office of the Superintendent of Posts, Dibrugarh Division, 

Dit)rugarh-786001. 

To 

Sri Chandra Sekhar Hazarika 
l'osial Assistant 
Regional Office, Dibrugarh. 

No. :_g-i,WOs/E,am./Ch.II 	Dated at Dibrugarh the 19th Octobcri2006. 

Sub.:- Result of the Departmental Examination for selection. to the posts of Inspector of 
Posts Examination for the year 2005 held on 1211., 13th and 14th August 2005. 

Jn pursuance of C.O's letter no. StaffY8-1/2005 dated 18.10.06 and 

communicated vide Direcloi a1e New Delhi letter no A-340i3' 1,2006-DL dated 

22.09.06, the name of the following candidates has been recast by the Directorate for 

apointhient as Jhspector.Of Posts Offices on. the basis of results of the IPOs Examination 

2005 held on 12th, 13th and 14th August, 2005. 

SU.o. Name of the candiIe 	 Roll No. 
I 	Saroj KBhattacharjee 	 . . ASM0-01/2005. 

Anup Kr. Saha 	. 	 . . ASMjIP-30/2005 
Santanu Sarruali 	. ... 	 ASM/IP-04!2005 
Prasánta T<r. Das(ST) 	 .. ASMIIP-05/2005 
Kumar Ranjati Roy (SC) 	 . ASMIIP-66/2005 

Sup0rM*i e, kd5en (0 osts 
gath-786001.  



RNN?(UR 

e~ 
The Chief Postmaster General (Staff) 

Assam Circle, Meghdoot Bhawan 
Guwahati-781001 

(Through proper Channel) 

Subject: - Prayer to sustain me as selected candidate in Inspector of Posts, Examination, 2005. 

Respected Sir, 

Most hUmbly and respectfully I state that, I appeared in the Inspector 
of Posts Examination, 2005,which was held on 12th,  13th and 10 August 
2005. 

That Sir/Madani,the result of the aforesaid examination was 
declared on 3i July 2006vide CO's letter no: Staffl8-1/2005,communicated 
Vide,Directorate I'ew Delhi no:A-340 13/1 /2006-DE,dated 26-07-2006.And 
I was intimated of theresult on 1801  August 2006,vide SPOs, Dibrugarh 
Division letter no:B-l/iPOs/Exam/ChIJ, dated 181h  August,2006,where in it was 
mentioned that lam among the successful candidateand I was selected under 
reserved quota (SC) SLNo-5: 

•17heii after again on 18th  October 2006,a recast result was declared 
of the above cited exarn,vide CO's letter no: Staffl8-1/2005, dated 18th  Oct,06, 
communicated vide, Directorate,New Delhi letter no: A-340 I 3/1/2006-DE 
Dated 22-09-2006.And I was intimatedof the result onl9th October2006 
Vide, SPOs.iJibrugarh Division,letter no:B-lfJPOs/Exani/CFffi, Dated, 
19-10-2006,wherein it was mentioned that Jam not among the successful 
candidale and my name is replaced by someone other candidate. 

That Sir, on receipt of the letter from the SPOs, Dibrugarh 
Division,I felt it strucks me just like bolt from the blue and I was unconscious 
for more than half an hour which injured my heart and mentality,where my 
personal as well as family reputation is. involved. 

So, now I want to know, why this replacement was done. Though 
it was mentioned in the Directorate, New Delhi letter no: A-34013/1/2006-DE 
Dated 22-0 -2006,that due to wrong indication of category against the name 
of one :Shri.Kumar Ranjan Roy at SL.NO-16 in the tabulation sheet furnished 
by Circle Ofice,vide letter no:StafIY8-1/2005, dated 28-1 1-2005,a wrong 
result was declared on26-7-2006,vide Directorate New Delhi letter no: 
A-3401 3/1i2005DE dated 26-7-2006. 

That Sir,the result of the Inspector of Posts, Examination 
2005,was &clared just before 3 days of Inspector of Posts,examination,2006 

L1 

£ 



Though I applied for the Iiid examination and the admit card in my hand I could'nt 
appear in the examination which happened only because of the Circle Office 
mistake,for which 1 have lost 2 precious years of my career, including training 
period,whichcannot be regained by any means. 

:That Sir,I have learnt that the back log vacancy(SC) of the 
Year).QO'5,is still lying vacant.So I wish that the post may be carried over to the year 
2005 and acëommodate m&in that post. 

So,inspite of any consequences,whatever it may be, I may be 
considered and declared.suècessful as earlier.I remain, Sir/M, daTii. 

Yours faithfully 

Dated: 	- (i 	 (Shri. Chandra Sekhar Hazarika) 
PA, 0/0 PMG,Dibrugarh Region 

Place: 	 Dibrugarh-786001 

gm 

V INDIA PcJST 

\, 


